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RAJASTHAN HIGH COURT, JODHPUR

No.FsttB2(vYI/WARNY | 24T 2 Date : 07.08.2012

:

Copy forwarded to (he [ollowing for information and necessary action:-
[ 4

‘The l{egislﬁtr General / Registrar (Vig.)/(Admn)/{Rules)/(Class.)/(Exam.),

*MRajasthan High Court, Jodhpur.

2.

td
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The Registrar (Admn,), Rajasthan High Court Bench, Jaipur with the
request to distribute the ¢opics of this order to all the Hon'ble Judges
sitting at Jaipur through P.S., Member Secretary, R.!i;nathan state Legal
Services Autheority amd all the Imlu.ml Officers posted in the Registry at
Jaipur Bench, Jaipar.

The Registrar-Cum-Priuncipal Private Secrelary to Hon'ble the Chiel
Justice, Rajasthan ligh Court, Judhpur/ Bench, Jaipur,

P.S. to All Hon'ble Judges sitting at Jodhpur,

Dr. Brij Mohan Bansal, District & Sessions Judge, Sirohi.

District & Sessions Judges, Sirohi.

Judge, MACT, Siroha,

The Director, Rajasthan State Judicial Academy, Jodhpur.

Concerned Treasury Otficer.

RJS(Estt.) Scction/ Conifidential Section/ Statistics Section/General Section/
Subordinate Court (Estr.) Section/RJS Leave Clerk/ Building Side.

A.Q]., Classification Seclion {Wehs:le). Rajasthan High Couri, Jodhpur/
Beneh, Jaipur.

REGISTRAR (ADMN.)
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